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rrearly 40,000 tonnes of edible oile are
awaiting off loading at Bombay Port;
and

(b) if so, the quantity of the edible
oi's lying undisposed of with the STC
stating the period and the reasons for
its non-disposal by the STC when the
prices of Vanaspati have been con-
tinuously rising?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KHURSHEED ALAM KHAN): (a)
As a deliberate policy of Government,
8TC is required to keep a minimum
inventory level of about 2 months re-
quirements of edible oil for vanaspati
industry and about 2 1/2 months for
public distribution system, According-
ly, STC has been organising its im-
ports to ensure that stocks at these
levels are available in the storage
tanks at various ports and inland
destinations. Sometimes edible oil ves-
sels experience berthing delays at
Bombay Port due to congestion, This
is not an unusual feature.

(b) Since the stocks arrivals have
been more or less in line with the
requirements of the vanaspati indus-
try and public distribution system, it
cannot be said that stocks are lying
with STC undisposed.
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Indo-South Eorean Joint Business
Council

4412. SHRI BHIKU RAM JAIN:
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that the
Indo-South Korean Joint Business
Counril hag a meeting recently in
New Delhi; and
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(b) i¢ so, the decisions arvived

threat and broad of the
decisions taken?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM KHAN):

(a) No, Sir.

(b) Does not arise,

features

Revision of International Tea Agree-
ment

4413, SHRIMATI GEETA MUKHER-
JEE: Will the Minister of COMMERCE
be pleased to state:

(a) whether there is any revision
to International Tea Agreement, if so,
the details thereof;

(b) the total volume of export of
tea during 1980 to other countries in-
cluding UK., EEC and the U.S.8.R.;
and

(c) whether there is any decrease
or increase of export trade of tea
during 1980 compared to the last five
years with respective percentage
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHR] KHURSHEED ALAM KHAN):
(a) An International Agreement on
Tea is still under negotiation wunder
the auspices of UNCTAD.

(b) and (c). Figures of countrywise
exports of tea from India during 1980
are not yet available. However total
exports of tea from India during 1980
were provisionally placed at 224.49
M. Kg. valued at Rs, 412.55 crores,





